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The following Bill was introduced in the Andhra Pradesh
Legislative Assembly on 22" September, 2023.

L. A. Bill No. 29 of 2023

A BILL TO REPEAL THE ANDHRA PRADESH VAIDYA VIDHANA
PARISHAD ACT, 1986 AND TO PROVIDE FOR MATTERS CONNECTED
THEREWITH OR INCIDENTALTHERETO.

Be it enacted by the legislature of the State of Andhra Pradesh in
the Seventy - fourth Year of Republic of India as follows -

1. (1) This Act may be called the Andhra Pradesh Vaidya Vidhana  Short fitle,
Parishad (Repeal) Act, 2023. and
commancament.
(2) It shall be deemed to have come into force on and from the 31
July, 2023.
2. In this Act, unless the context otherwise requires, - Definitions.
(@) "Act” means the Andhra Pradesh Vaidya Vidhana Parishad
Act, 1886.

(b) “Commissionerate” means the Andhra Pradesh Vaidya Vidhana
Parishad constituted under sub-section (1) of section 3 of the Act:

{c) “Directorate” means Directorate of Secondary Health as one
of the Head of the Departments of HM&FW Department:

(d) “Government” means the State Government of Andhra Pradesh:
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Repeal and
Savings.

Act No.29 of
1988.

Transitional
provisions.

3.

(e) “Notification” means a notification published in the Andhra
Pradesh Gazette and the word “notified” shall be construed
accordingly;

(1)  The Andhra Pradesh Vaidya Vidhana Parishad Act, 1988, is
hereby repealed and the Commissionerate for the State of Andhra
Pradesh called the “Andhra Pradesh Vaidya Vidhana Parishad”
constituted under sub-section (1) of section 3 of the said Act shall
cease {o exist.

(2) The Repeal shall not affect the previous operation of the Act so
repealed or anything duly done or suffered there under;

On repeal of the Andhra Pradesh Vaidya Vidhana Parishad Act,
1986,-

(a) The Government hereby create and constitute a Directorate of
Secondary Health as one of the Head of the Departments of the State
Government.

(b)  Allthe properties, assets and liabilities, contracts, agreements,
rights and obligations in relation to the Commissionerate shall stand
transferred to and shall devolve upon the Government.

(c) Every person who was immediately before the repeal,
appointed employed by Commissionerate shall be deemed to be
employed in Directorate of Secondary Health constituted under clause
(a). Such persons whao, immediate before the repeal, were working
in the Commissionerate on foreign service deputation, shall be
deemed to be continuing on deputation in the Directorate of
Secondary Health.

Provided that the APVVP Employees'’ (Service) Regulations
and other regulations shall continue to govern until further rules are
framed by the Government.

Provided further that no disciplinary proceedings shall be
deemed to be invalidated solely on the grounds of the initiation of the
said proceedings by the respective appointing authorities /
disciplinary authorities as notified under the APVVP Regulations
previously applicable to the said employees deemed to be employed
in Directorate of Secondary Health as Government service, HM &
FW Department. It shall be competent for the respective appointment
I disciplinary authority notified under the rules consequent to repeal,
to conclude the said proceedings in accordance with law.

{d)  The controi and management of all dispensaries, non-teaching
hospitals under the Commissionerate, as enumerated in Schedule
to this Act shall stand transferred to and vest in the Directorate and
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shall function under the administrative control of the Directorate of
Secondary Health.
(e}  Any pending legal proceedings or cause of action existing
immediately before the promulgation of this repeal, by or against
the Commissionerate or any person acting on its behalf, may be
continued and shall be enforced by or against Directorate of
Secondary Health.
(1) ifany difficulty arises in giving effect to the provisions of this Power to
Act, the Government may make such order, by notification in the d_“_’e";f“‘e
" x milcuities.
Andhra Pradesh Gazette for removing such difficulty.
Provided that no order shall be made under this section after the
expiry of two years from the commencement of this Act”
(2) Every order made under sub-section {1)shaii be iaid as soon as
may be after it is made, before State Legislature.
(1) The Andhra Pradesh Vaidya Vidhana Parishad (Repeal) Repeal and
Ordinance, 2023 is hereby repealed. sl i
{2) Netwithstanding such repeai, anything done or any action taken i 0"’;"2%“2';9
: ; 070 '
under the said Ordinance shall be deemed to have been done or
taken under this Act.
SCHEDULE
LAND AND BUILDING PARTICULARS APVVP HOSPITALS : SR,
Veloe of Total
Plinth o é“:];'t Vuhue of
Area af Yearof | Constructic oar 3 e
8L, Nume of the Lend Arep Azset
o I = M et
1N Eqft Py | ™ lakhs
&5.43 Acre
15-10- Cow 26;25,10
1 | Scdkaliam TEKKAU | 9990380 | o0io” | 292500000 25132.2 lad NA 5,000
2 | Skakulam | an | NARASANN Tt | T S atewee | 39Tae | Donaten NA 25 crore
3 | Srikalntam | cuc, PATHAPATNAN ooceqan | 1900 | 2sotahe | 23 Aces NA NA P
M 13
0.B8 Acres
% | Slemmen | CHC. | patama | MORW | oAmE | oo g., 0872 i NA | 7.5 crore
S | Sdkakulam | cyc. | TOHAPURT ) opne g % | soLcde | G1SAcres | Do NA 6 crore
Plinth
6 CHC. e | 2008 655 5.45 donats A 885
Srikakulam JH BARUVA | cmgmcd 2000 Lakths 45 Atres | domation N lakha
on
i Sdkeakylam CHEC, SOMPETA |29558ql't 1987 45 lakds 5,35 acres | donation WA 5.9 crove
& | Sccwaieam | ce, | KOTA 1;';?!“ 2001 90 Lakhe ‘::;:f” “::';g‘n‘;‘ NA 10 crore
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f :
9 | srikakulam | CHE. R"‘ﬁm" 12627 | 2018 | 300lakhs | 0:97 Acres | Donation | Glakhs | ﬁs
: 1032 o A %%
1 HC,
10 Srikalmlam C.HC Budithi ety 201415 380 lakhs 4 meres Donatien HA L. he
13 | Seikalulam { C.HC. | Fondure | 4000sh 1988 55 lakhs 1.5 Acres | BOvemmIE NA 55 lakhs
. - mland : "
12 | Srikakulam | C.H.C. "”“;‘E“"“ 15101 80 | 2004 176 Lakhs | 3.73 Acres | Donation NA Ei
13 | Srikaiulam | CHC. | Xowuru | 1938samt T onnn Too0 1o akths | 2.08 acres | Donation WA o : i-";
14 | sckalutam | cHE. | Kevig | 2202558 Soie | 3-20lakhs | .75 acres NA NA 3.2 lakhs
| 18 | Srkakulam | C.HC. | Hatpuram | 1884580 | 2009 103 Lakhs | 2.21 Acres | Donation NA s
District
15 ‘Total
. Parvathipura ; PARVATIPURA . Not “ Not Not |
Man D.H. M (M 102945 2001 Mot Available 2.18 Availahle Available Available
Parvathipura PALAKON Not 197
2 i | A8 i £84226.42 197 Iakhs 2,863 . na e
Parvathipura Seethamps a3 Not Hot 187
3 mManyam AH. ta i 2023 it 4 Available Available lajchs
4 | Momlises] . Saluru’ | 110800 27 28 1960 30000 15 Cr
Mg 2002
Pasrvathipura ; Neot HNot
5 mManyam C.H.C. Kurupam 5683 . ot Available 269 Avajable Available 10Cr
Parvathipura o Not Mot Mot
6 mManyam | CH.C. | Bhadragini | 12073 A Not Available |  2.09 Aralintie | Reniiats | andoi
Parvathipura Chinamea Nat Mot Not
? : ) N I
mManyam el S5 - ngi ERETR - 2016 - e 148, Availabla Available | Available
?. Distriot ' ¥
Total
Vizianapgara 33922 46 EOvETnmE 168.78
1 _m AH. RAJAM safl 2001 166.79 2 acers plrr na takhs
2 ““9-;‘:"“‘ AH. 5.KOTA 34874 2001 28 | i
3 | Viammma |, fCAART T Lo .
m : NAGARAM 2016 1,78 Govt.Land A HA
3 “‘“":ﬂm C.HC. | BADANGI | 8934 S T e P
Vizianagara Cheepurup
9 = C.HC. ol 16884 2017 585 | gwvtlang
6 "“"-;fﬂm cHe. | Dovbi 30829 pai 3.75Cr i et
v ™ GHLE. ) Nelimars | 6673 2019 $3Cr 116 | Geytland 231 Cr
Vizsianapara BHCGAPU
B s C.He, RAM i 2003 3 Govt Land
8 Distrlct
Total
Not
Visalchapatna AGANAMP | 32507555 | 100000 | e50+1650=2 e 6504165
1 = AH. Dl 062=93755 going 300 2 Donated Donated 0=2300
Land
Visalchapara Bheemund | 5322+720 | 2002+30 | 10033593 . ot 106+348
2 ™ CHE | oamam | O=12502 21 8 d OovtLEnd | potishte | “maon
' Not i
18722 Avallable | oo, 0cg
8 |Viselchapatnanl CHC. Pendurthi +5550 ko 3744259 1 Donated duc to 423
=24277 | *Omeving Donated =653
Land
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Available
Copalapat | B274+102 | 1994+0n | 166+550=71 1654550
4 H.C.
Visakhapatnary CH.C R 83=18562 going 5 2 Donated nim =715
Land
PR T
Totnl
1 Anakapail] DH | ANAKAPAL 160234 i%'g 2308 i E::E
: = NEéITP'M ~1950- Govt.
2
Anakapalli | AN, m}}g 140197 et 2837 i Tk
s e : AD To95420 Govr.
Anajapalll | CH.C. Uu 38295 o 880 5 o
KOTAURA
4. | Anskapalli | C.H.C. TLA 31320 2017 380 1.49 Donation
N AL X Gowt.
5 | Anewepams | cHC. mu 25767 aioa 494 whod loed
. Yelamanch Gove.
& | Anakapali | cHe, iﬂ, 25655 o 551 A e
: V. Madugal 1858470
7 | Asskapali | CHC. P 25200 02 i 373 | Donatien
. A Chodavars 201458320
B8 Anakapalli c.HC, ™ 16333 18 3282 28 Donation
m Distriot
'l'otlg_
: PADERU | 43415 i
1 ASR DA, - o 216 | 4s9lakhe | 218 Acres | 2026 20tams | 3P
2 ASR AH. | ARAKU M “gﬂ* 2016 | 475lakhs | 3,17 Acres
3 ASR AH. | Chintapali 5‘;2?“ 2003 350lakhs | 1.5Acres | GovtLand
RCHODAYV | 348480
4 ASR A B s 1008 207 Lakhs | 8 Acres
5 ASR cHe | Chintoor 532;;“ 2018 ) 5Aces | Govi Land S Crores
5 ASR CH.C. M““:T"EP ]E:q:go 2018 | 3B8.5 Lakhs | 3.74 Acres 550
12010 - 120
Lalhs, 2.
2020 - 565
7 ASR e, |YRUAVA L 1sosson | 1988 | Lakhs, Tota i Bt
685 Lakhs = R,
8 ASR CHO. M““;“m ";2:;;2 2017 233 Lakhs | 2.08 Acres
3 ASR e e Biﬁgﬁf 2018 by SAcres | Govt Land § Crores
5 Diztrict
Total
1 mEd’;fm AH. ’*""‘*;’."RT“ 16721 2018 550 1.85 Donation 759
2 | goa . | cHC | kowur | 37648 ;"6";;' 250 2.56 Donation &8
3 ij?‘_fm CHC. | Kadiyam | 1648 2008 | 58+4181=238 | o5 Donation 438
5 b cuc. | Gopalapur 164886.5 2007, 150+221.5=3 1,83 Donation 451
Godiavari am 2018 75.5
5 E“! st CHC. | Midad 3 | 1987 250 2 Donit 506
: Qodavari - i avaln 12213, o018 B3 ‘Donaton
6 e R TS i 2019 | 106+500-605 | .04 Donation | 659
6 District
Total
i Kalcinada AH, TUNI 24591 1957 9.6 4.85 1922 Dopation | 1401.45
- PEDDAPU
2 | Wakinada | cHC S 30820 e 264 i A PN ol
PRATHIPA S
2 1 Mk | CHG | oy T 1 ww b 378 1997 | Goveland | 240
g Yeleswara H ' )
4 | Kelkdnade | CHEC. = 2506 som | 0 4.35 1902 | Donatien asn
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Fithapura |
5 _ Kﬂ:inads CH.C, - 1669.62 2015 541 o - i 763
7 | HKednada | CH.C. | Pedapudi | 11625 2005 &89 1.04 1508 1 Gayatend | g
a2 Kaldnada CH.C. | Thallarevu 1626 2004 113 0.89 1499 Denation zau
. Jaggampat
5 | Kedeads | cH.c. s MR | on o 6 1894 | Donation | 450
< g Rowthulap
i0 Kakinada C.H.C. udj 14666 1908 36 i 1907 T T 609
10 District
‘Tatal
AMALAPI]
I e | AR i O ) et 23 | Goviland | 283452 | 3774483
2 | Kanazeema | AM. | DRAPURA | 235059 §40.88
M 2002 0.93 Covt Land | 99096 1531.14
3 Honeseema | C.HC. RAZOLE 27771 2000 416.56 29 Donated 700 1116.56
4 Konaseema CH.C. | KOTHAPET 17750 1096 228.3 2.3 Donated 1150 137R.3
P.Oannava
5 Konaseema C.H.C. v 15220 2009 319.62 0.85 Bisktad ans 744. &2
5 Konasrema CHC. | Mandepeta 17610 2008 36%.81 067 Govt Land 260 £50.81
7 Konascemia C.HC, Alamury LETT 1997 103.15 0.86 Donatad 120 mla
Kapileswars
8 Konaseema | C.H.C, Baram 3041 2019 118.23 2 Donated 120 238,25
Mummidiv
9 | Konaseema | C.HC. 14908 Sacie 223.62 s Ridied iah R41
10 Konazeoma C.HC. | Allavaram 15608 15608 327.76 0.7s Donated 13.5 341.96
- -
11 Xehemmn | CHE oo | 8968 1595 sl 4.5 | Donated 120 254.49
11 District
Totnl
West 61041+ | 2002 & >
! | cogavas | B | maNuku | "0 2018 | 1SRITIA00 |, o
West TADEPALLIO
2 Bt s AH. UDEM 60620 2001 103054000 483
3 West AH. | NARSAPU | 90354+10 | 20028320 68501800
Godavari 3 RAM 000 17 2.056
4 West AK. | PaLakoLE | Z3IL0WS | ISESRIT | o t6q i
%ﬂt BHIMAVAR | 13575+30 | 2002820
& | Gpted AR, AM 960 17 TS70R500 5.653
West
6 G u_wggwﬂ C.H.C. | Penugonda £818 2007 41990800 1.8
st
¥ Sodavar CHE. | Acharta | 17278 TR 1.757
a5t s
8 Gl CH.C. Akdverdy 12477 2001 21210900 215
. District
‘Total
1 Eluru Ak | e 65620 2001 | 111569300 ags L MO Mf;:b,,_.
CUDEM
CEINTALA Not Not
2 Elurs AH, ki 18922,95 1996 32169015 i e PO S BB
§1261.06
+75393.6
3 Eluru AH. "”mu‘“ BED 1 — 3396.53 53 M;"ﬂ';fme 3395.58
=126554,
67
4 Elury CHC. | Ksikalru { 3853952 | 2018 785 127 965
5 Eluny CHC. | Dendulurny | 84412 | 2007 | 14350040 Ve e TR il
6 Elury C.HC. | Polavaram | 10948 1950 | 18513300 1.585 Mﬂﬁ.“ S iﬁtm:
7 Elury cHe, | BUMBEGE [ o7 g%flf'; a4 2 1962 10000 324.01
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8 Blury CHC. | Bhimadole | 13612 2016 23140400 2.83 e P G-
8 District
Total
1 Krishna AH. | GUDIVADA | 96613.84 2“1%2“"' | 24s558 2.49 2455.58
1955
2 Krishne | C.HC. ‘“"“D‘Lw 42268 2008 1295.98 2,07 1295.58
2023
: 1987
3 Krishna | CH.C. | VUYUURU | 23580 Sy 694.13 318 654,13
: 3001,
4 Krishna C.H.C, Cuduru 26918.36 apn3 687.17 3 fa 68TAT
: 2804 .
5 Krishna | CHC. | Challepalli | 3527202 el 767.2 ik e
& Krishna CH.C, Ga"‘ga‘“ 13240.04 %%% 331 2.58 231
7 Krishna CHC. | Kankipadu | 13764.6.| 2023 460 169 460
pe Distriat
Total
1 NTR cac. | WAPIGA | ovg3061 | 1080 698.27 244 698.27
2 NTR CHE, T”“‘S"’UR ss03a.69 | 1999 1046.69 132 | 1046.60
MYLAVAR 1580,
3 NTR CHEC. i 28929.85 [ 1°°0 698.11 479 698.11
Japgaiahpe 2005,201
4 NIR | cHe e 21173.46 | 200090 606.82 1.42 606.82
5 NTR ene, ““’:‘“”"‘ 22313.76 ﬁggg 720.75 0.91 720,75
6 NTR CH.C. | Shajk Raja )
ABVVE e =
Head
7 NTR D o
CGallapudi
. Distriet
Total
1 Guntur D.H. TENAL | 200851 m”f.;‘z“ 4418.72 7.1
2 Cuntur | CHC. | Prathipadn | 30ps3 | 2000820 1" pp o e
3 Guntue | CHC. | Wollipara | 25533 mfg“m 56173 Las
4 Guntur | CHC. | Ponmurn | 169914 | 2000830 [ oy n y
AP
& Guntur Ch Becretariat
Velagapudi
5 District
Total
I_ Bapatia AH. BAPATLA 42325 2000 931.25 2.52
- : 1108513
2 Bapatia AR, | crmata | 3sem 126839000 e
! | Bapla | CHC | REPALLE | sssm2 | 200080 [ o o
Hizampaim 2005520
L Bapatla C.H.C, pi: 9088 7 199.94 1.97
5 Bapatia C.H.C, Nagaram 94812 2017 208526 1.05
6 Bapatia | CHC. | PVPdem | 31840 zooggm 700,5 ase)
2006620
7 Bapatla CHC. Vemuru 8740 23 192.28 1.191
6861500
8 Bapatta | CH.C. | Parchumy | 13222 29411000 vt 8
: 5325040
9 Bapatta | CHC | Addanid | 10707 29060178 P s
- 3480850
10 | Bapatla | cHe, | Marturo 0073 31685500 2100000 o
10 District
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Total

1| Panedu | Am [ NARRSARAT 900 el T 6
2 Palnaduy AH. MW  samn 199{3:.20 1168.44 1.376
3 Palnadu | AH. cmmt.;g:ruu 61479 | 2005820 [ 1ags oq 4.147
4 | Palnadu | Gmc, ”‘mfm 29605 | 2000820 [ o001 1972
5 | Pamsiu | cue | AMARAVA | o0, 2000 556.25 128
6 | Panadn | cug | VEMURL | g0, CQEEHC 390.5 12
7 Palnadu | C.H.C. m;‘;:_" % | 32852 1992 722.74 2.245 4

Palnadu | C.HC. | Curazala | 12387 | 2016 272.51 27
9 Palnadu | CHC. | Ipuru saley | WO | o0 7.17
10 | Palnadu | CHC. | Vioukenda | 14z | 000820 | oo o0 1.683
1 | Pralasam | pa. | MARKAPUT 5500 A.u%aatb!e 50819000 | , il 26387400 -ﬁagma
2 | Prkasam | AR GmﬂéLUR 10139 | 4 ;e | 202780000 Av:i:ble . FE;JEF'
S | Peveen | am |PTEER] sam |, | sosseono Avallabe 111040000 | ' o0
4 | Prakasam | McH. | oncoe | soarz |, WL T oeici0 Fihir 18 p——h—
S | Prawasam | cHe | xamom | 200 |, WU 00000, ]
5 | Prelasam | cHe. | cummum | ssss |, Mo T aesise00 s | s
7 | Prakasam | CHG. Ch“}’:‘"” 359 |, M T 51538500 P PN B
8 | Prkasam | CHC. | Domam | 32000 |, WU T 1000000 e v s o
9 | Prakasam | CHC. Dars 1322 Mﬂf;uc 15430000 1020000 IHOW-
10 | Pralasam | CHC. | oncepi | 1osss |, MoE' T 6738500 iEanton. | Seuiie
1 | Pralemsam | CHC | Pamur | 10753 |, N T 506000 e T |
12 | Prakssam | CHC, | Podil o875 | , ot . | 10629000 T R e
1 Nellore DH. | ATMAKUR | 112450 | o014 2288.5 Jaud 20885
2 Wellore T R BT i s
3 Netlore AW | kavaL | 7o47s 1985 2.47
4 Neore | cHC. [ Alor | 229896 | o016 900 i 000
5 Nellers | CH.C, | Rapur 17379 | onps i
5 Neliore | CHC. | Udsyegii | 37660 | o016 633 5 633
7 Nelore | CHC. | Ulvapadu | 173286 | 401 433.5 A 4ias
8 Nellore | CHC. | Vinjamuru | 1688362 | o010 433.5 e 4318
9 Nellore C.H.C, Kovuru 14137 2015 101
10 | Nelore | cHe. | Pl [ namasy |0 .
H | Nele | cue |OUSRR gagges | -
12 | Nellon | che | VSRS | igeangp | 0 433.5 Sns s
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; Podalakur .
13 Nallare C.HLC, 5 1688362 2016 380 1.08 38."
13 District
Total
Sanros | 2000.199 | 370664662
Seaagaze | 3,20112 | 64+450+100
1 Chitoor | DMH. | CHITTOOR | +1799sg | 020.2000 | 026.6+233 | .55, 1839 soce | 26ET600
799121 | 200019 | 8+6.36+87.2 00
g aaaeasy | 80.2000. | 6+73.25-264
" 2005 7.57
2 Chitoor AH. | KuPPaM | s737.94 | 2015 381115 9:6 QGovt Land
Chinoor an, | PALAMAN [ 44373 2005 399,86 6.8 1952 966 1365.86
4 Chittoor AH, NAGARI 71445 2014 14289 5.47 2007 Goveland | 25289
Not
; PUNGANU ot Not ;
5. | Chimoor | CHC. 2 224248 | 1985 250 5 aveiible | Aveisple | Avadable
Karvetinag Nat Not Donation
6 Chitoor | C.H.C. i 39840 | 202223 1308 1.94 o SR .., 1% v
oid-2300, 5 —
T Chitioor C.HC. Penumuru ﬁ:;rnl?ags 2022-23 | 1305 185 Covi Land Avallabhe Available
% No: Mol Not
8 Chitoor | CH.C. | SODUM 513.79 1927 84 0.25 s | avanenis | Avaﬂname
: - _ Net ot |
g Chittosr | CHC. | VXota 17600 1085 50 2 T e s
10 | Chi cie, | PRodalat | TREE% | 2000 {00000 | as i N | Avadaie
e ; a P : Available | Avallable | Donated
5995+318 | 1986.200
93.42+57.37
i Bangarupa | 7+4124+ 0. s Not Hot Not
] Chdiewr | ERE jem 15081=27 | 2004202 | *5243T3T7 2 Available | Avaliable | Avallable
837 3
Distiet
11 Total o
Mot Not
1 Thrupati an. | ocuoue | emress | oo, [mmtamiete || Loy | eniass | avemeie | Al
10.04 =
. SRIKALAH | 73920.16 acres and Nat
2 Tirupats AH. i s | 190890 | sooians - | ESERC L ooviiana |, T 1 avadebie
Atres
3 Tirupad | c.H.C | SATYAVEE [ 4o00g 76478000 4 et
P di DY 1976 2 Donated | Availabie | Available
g CHADRAGI Not Tt Not
¢ Virupai | | G4LC. R 107243 | on05 400.3 53920 | svalatle | aveilabte | Avelanl
; 2 ; Mot ot t
s Tirupati CH.C. Kota 28010 068 287 o A e o
800784
6 Thruped C.H.C. Vakadu | 449=1152 | 1992,202 | Not Available Hot Hot Not
51 3 2.3 Available Availabls A\*a}i]fle
: : ; Tot Mot ot t
T Tir-upati CH,C, | Naidupeta 14750 2021 40000000 | o uable | Aveileble | Availsble | Avsilable
Not Mot Nat Mot
TN ) D | Sullwgem | BN & el e Available | Avellable | Avafisble | Aveflable
Vernkatgs Mot m Nat
i Tirupad | CHC i TRITH 2004 252 211 Avaiiable | Available | Avaliable
9206.05+ ;
10 | Tieupau | CHC | PUTTUR | 5982.03= | 2016201 | ‘faseanop Not Not Not
15278.06 7 0.97 Avsilable | Available | Avallable
: CHINNA -
11 | Trupst | C.HC. | GOTTIGAL | 31100 7.35 Not Not Not
) 2022 1.8 Available | Available J’.va},;a;
NARAVAR] Tot -
By Yrkmat L BHE | Cpaan - | POOR |y o 2712 | Donated | Available | Avallable
12 District ! .
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Tetal
: FRODDUT | 1543623
1 Iadapa DH. - 3 e 1799 i
PLULIVEND Mot Nat
3 Kalaph i ULA AIITE || gk 15820 3.091 | GovtLand | Available | Awnilabie
JAMMALA N
3 Kadapa AN. | wapugy | 929 | apis kg 12 Doneted Availablz
2023,200
4 Kadapa CH.O. Badval 34503 O& 876 Not
2020 2,19 Govt Land AUa&ﬁabl:
Poramamil L
5§ | Xawa |che | Y 16589 70 _a% | v poaie
5 Kadapa | CH.C. | vempam | 38079 S 930 e PRa
Kameglapur Mot ot
7 Kadapa | CHE. am 677093 | 4499 (i 1.57 ' | Donated | Avaiiable | Avallable
8 Kadapa C.HLC. Chennur 53597.49 2022 470 Cr 1.24 Donated
3 - Not
9 Radage P OAC | afShet 3845 2021 ol 5.112 | Donated Availabie
3 Dlstdot
Total
MADANAFP 1956~ Nok Mok
1, | Webemers | DM ALLI 42564 ;;97 7.225 Available | Available
‘ 1975.199 4 Not Mot Not
2 Annamayya AH. FILER 38913 P Not Available 25 Available Available | Available
RAYACHO Not
3 | Annamayya | AH. I 32670 1997 4.02 1995 A'.:;Iﬂahh
Not ot
* Jeemamar | AN [ RAMITT | DR | - gige DORAWRERNET vy | i | deiaas
Not
5 | Annammyya | CHC. | MAHAL | 040368 Bk 414 s 2013 Avallabie
VAYALEAD Mot
6 Annamayyva CHC. y 1348.4 1963 2.1 Available
7 Annamayya | C.HC, _xnumm 826845 | lgg-tg 2.04
Thamaball [o] Not
8 Annamoyya | C.H.C. apali B2764 Available Mot Availahle 4.0 Available
'B.Xothaket
9 Annamayya | C.H.C, . 1237104 2017 ago 584
LAXKIRED (i
10 | Annamayya | CHC. DY 26857.03 570
PALLY 2020 271
11 | Aohameyya | CHC. | Riy.Kedur | 19708 | pos 820 y.88 3500
11 District
Tatal L. (el WA
GUNTAKA
1 Anantapur AH, L 13081 2003 1335 3.63 Denation 1335
2 Angntapir AH. TADIPATRI 23036 2023 2400 3.1 Gavt.Land 2400
RAYADUR
I Wi il Wi g e | m pise 1.3 Donation | 1700
i ANANTARU 1
) Anantapur | CHC. | GOOTY 5563 2023 195 4.2 Govt. Land 195
6 | Ananwmpur | C.HC | UPAVAKG | o0 137
ARSITIIRPUS ; MDA 2023 201 Doneton 137
2 HKalyandur
7 | Anantapur | C.HC. g 10500 sk 300 o P 5t
SINCANNA
§ | Anantpur | CHC. | ™y, 7950 2023 262 1.24 Govt. Land | 262
9 Anantapur C.HE. Pamnidi o727 2022 580 1.34 Covt. Land 580
Konakand!
10 | Anantpur | CHC. B 1T N 706 =N W e —
i1 ﬂna:l::tapur C.H.C. Kaneakal 100862 2017 152 0.58 Govt. Land 152
11 Di=trict =
Total
o 1580 HNot Mot Mot
1 SriSatyaSai | DH. | HINDUPUR | 65434 2010 Mot Avallabie 6.1 Availabia Avallable | Avaliable |
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; : j ; ; Mot TNot Mot
2 | SriSatyaSai | AH. KADIRI 19800.5 1997 Mot Available 4,99 Aadluble 'WW:. isble | Avaiiable
: ; DHARMAV | 10036.55 1999 ; Wat oL ot
3
PASHN SN | AR ARAM & dop | Belavgiabie | T.01 Available | Available | Available
P MADAKAS] 2020- Not ot Hot
4 | 8riBatyn Sai | AH. %ﬂ 8038176 | 9oy 2300 23 mﬁmw Available _| Avellable
PENUKON : ¥ ' ot Nor
5 Sri Batya 8aif | C.H.C. DA 76230 2004 Not Availsble 2.7 Avajlable Available 40.Cr
6 | SriSawaSal | C.HC. %‘;ﬁ;‘f{ﬁ 52379 2014 30316744 2.1 2013 1935000 | 32 Lakhs
: 4 1768510 Nat Mot Mot
7 Sri Sarya Sai | CH.C. Tanakal s 2008 120 a Aveiiable Avagable Available
; : MALLAMA 2002- Mot Hot
B | SiSawaSa | CHC NE’E-,, 13001.08 So03 | Mot Available 4.33 3001 O N 0
Kothacher Not ot Not
v &r 5“'1"'."‘ Sal | C.HC. | ouvn 1523653 2020 436 2.56 Availzhble Avajlable Available
3 Mot Mot
10 | SriSayaSai | CHO. | Gorantla 75520 2002 | Not Available a5 santiie | st 1 SCon
: 2020- X Mot Hot Not
11 | SdiSagaSal [ CHC. Rolla 2040 s 15060000 5 e | it | s
11 District
Total
1 Kuraont AH. ADON] S000 3,73 Acres i
2 Kurmool AH, "'E!féﬁgf"‘ 1983 6.30 Acres &
3 Humool M.CH. ADON 1900 334 Acres =
4 Kurnool C.H.C, Alur 1988 3.00 Acres ==
5 Kuraool | CHC. | Pathikonda 1083 iirli o
[ Ku roool C.HC. HKodumur 1503 4.5 Acres -
7 Kamool | CHC. | Orvaka | 2297180 | 2000 £14.00 | 1.52 Acres | - Govt.Land | 761.00
T
8 Kumool | CHC. | Veldurthi 213;3*97 1088 627.00 | 0.95 Acres Donated | 696.00
CD.
9 Kurnool cD B8.Camp 1500 Bft 1955 1500 . | 0.15.Acres - .Qovt,, Land 160.00
Kurnopl
o Dlatrict
Total
BHANAGAN
1 | Wendyala | AH. | “ppugy | 102338 | 9o 150 1138 Donation
2 Nandyala AH. Dhone 335;;”'5 1966 2600.00 | 2.51 Acres e Govt, Land | 2747.00
3 Nandyala | CH.C. | Allagadda 29044 19956 40 2 Donation
4 Nandyala CH.C. | Panyam 13334 2017 200 0.75 Donatdon
5 Haridyala C.H.C. Owl 4334 2010 300 0.75 Donation
B HNardyala C.HC. | Koikunta 15836 1969 25 1.52 Donation
7 Handyals | C.HL.G, | Atmakur 23703 2003 46 323 Donzton
Bunnipent
8 Randyala | CHC 5 28814 1964 300 8 R
a Handyala cHO. | Nanuﬂ:wr.k 15253 1998 ETi] 5 Donation
i0 Nandyala | CH.C. Yallur F4058 2605 75 5.32 Donation
11 Nendyala | CHC. | Midthur 13882 2005 25 Ll Donation
12_| HNandyala | CH.C. | Velugodu | 23849 3005 25 1, Donaticn
13 | MNandya | cHe, [ Behamche | AITASE | 950 §0.0D 1.27 Acres i Douated | 195.00
246
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STATEMENT OF OBJECTS AND REASONS

The Andhra Pradesh Vaidya Vidhana Parishad (APVVP) was
established through an enactment made by the Andhra Pradesh Legislative
Assembly vide Act No.29 of 1986 with an objective to give emphasis for
curative aspect to attain comprehensive medical and health care. APVWP
started functioning w.e.f. 01.03.1987. It has been funded by Government of
AP under Grants - in - Aid and the budget is released under 310/311 GIA
towards salaries and 310/312 other Grants - in - Aid (Non salaries) and
operated to PD Account,

Total 246 hospitals consisting Community Health Centres / Area
Hospitals and District Hospitals are functioning under the administrative
control of Commissioner, APVVP. Total Bed strength of 248 hospitals is
14490 and the total cadre strength of APVVP as on this date is 14658.
Whiie the legal framework for autocnomy has been in place since the
organization’s inception, de-facto autonomy has been influenced by lack
of self - generated revenue resources.

There, was no financial autonomy for the Commissionerate, and it is
entirely reliant on Grants-in-Aid from the Government of Andhra Pradesh,
instead of generating its own funds as provided for in the Act. The
expenditure of pay and allowances to the staff working in APVVP is met
from the Grants-in- Aid only. As the salaries have not been paid through
010 Head of Account through treasuries like other departments, every
payment has to be authorized by the Finance Department in the Government
whether it is salaries or Retirement/Death benefits Due to the convoluted
mechanism, the employees are not getting their salaries and amrear claims
on time. The retirement benefits are also delayed.

Government have appointed Dr. Sujatha Rac Committee to study
and to suggest necessary health reforms in the State. In the
recommendations, the Committee has opined that the APVVP hospitals
are first referral hospitals, that if functioning effectively can take care of 9%
of the patient load for acute care and reduce the burden on tertiary levei
hospitals to focus on super speciality care and also recommended that the
Commissioner APVVP must be designated as HOD, lack of which is
resulting in deiay in adopting PRG recommendations and paying DA arrears
etc. There is no additional financial burden on the State.
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The Major request of the employees working in APVVP is for payment
of salaries and other related benefits from treasuries under 010 head of
account to avoid undue delay due to the lengthy procedures to be followed.

The delay in payment of financial benefits on time in the grants in aid system
is coming in the way of attracting specialist doctors in to first referral hospitals.
Conversation of APVVP into a HOD on par with Director of Public Health
and Family Welfare and Director of Medical Education and allowing salaries
in 010 head of account will strengthen first referral hospitals, thus improves
service delivery in public health care.

The Director, Health & Family welfare has proposed for conversion of
APWWP into a regular Government Department i.e., Directorate of Secondary
Health with HOD status to the Commissioner, APVVP and drawl! of salaries
under 010 head of account.

In the light of above, -it. is propased for conversion of APVVP from
Autonomous body to Government Department (HoD) as Directorate of
Secondary Health duly repealing the "The Andhra Pradesh Vaidya Vidhana
Parishad Act, 1986 (Act No.29 of 1986 with Amendments up to 31.03.1989)"
as there is no additional financial implication as the salary structure is same
for State Government employees and APVVP employees both regular and
contract and Out - sourcing employees.

As the Legislature was not then in session, having been prorogued,
and it has been decided to give effect to the above decision immediately, the
Andhra Pradesh Vaidya Vidhana Parishad (Repeal) Ordinance, 2023 (A.P.
Ordinance No. 7 of 2023) was promulgated by the Governor on the 24" July,
2023.

The Bill seeks to replace the said Ordinance and to give effect to the
above decision.

Smt. VIDADALA RAJINI

Minister for Health, Family Welfare &
Medical Education
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MEMORANDUM REGARDING DELEGATED LEGISLATION

Clause 2 and 4 of the Bill authorizes the Government to issue notification
in respect of the matters specified therein and generally to carryout the
purposes of the Act.

As such the nofification issued, which is intended to cover matters mostly
of procedural in nature is to be laid on the table of the both Houses of
the State Legislature and will be subject to any modifications made by
the Legislature.

The above provisions of the Bill regarding delegated legisiation are thus
of normal type and mainly intended to cover matters of procedure.

Smt. VIDADALA RAJINI

Minister for Health, Family Welfare &
Medical Education
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MEMORANDUM UNDER RULE 95 OF THE RULES OF PROCEDURE
“_’F——F—*"—'—H_!_'—_—_—-H___’___
AND CONDUCT OF BUSINESS IN THE ANDHRA PRADESH
LEGISLATIVE ASSEMBLY.

The Andhra Pradesh Vaidya Vidhana Parishad (Repeal) Bill, 2023, after it
is passed by the Legislature of the State may be submitted to the Governor
for his assent under article 200 of the Constitution of India.

Smt. VIDADALA RAJIN!

Minister for Health, Family Welfare &
Medical Education

Dr. PP.K. RAMACHARYULU,
Secretary General to State Legislature.
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